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The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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... (Interruptions)
110°% hrs

(At this stage, Shri V. Elumalai, Shri G. Hari and some other hon. Members
came and stood on the floor near the Table.)

HON. SPEAKER: Please go to your seats.
... (Interruptions)
HON. SPEAKER: Question No. 441. Hon. Member, Shrimati P.K. Shreemathi

Teacher.

... (Interruptions)
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11 01 hrs
ORAL ANSWER TO QUESTION
HON. SPEAKER: Question No. 441. Shrimati P.K. Shreemathi Teacher.
... (Interruptions)
(Q. 441)
AP =T 3R S1RepTRaT 3T (3 ATeR o Tgalld): Udh fIavur 97 9ee &R
¥ fear T g |

....(TTH)

HON. SPEAKER : Please go to your seats.
... (Interruptions)
AT 3TETET: I IT 81 &1 572

....(TFHM)
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HON. SPEAKER: The House stands adjourned to meet again at 12 O’ Clock.
11 02 hrs

The Lok Sabha then adjourned till Twelve of the Clock.
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12 00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
... (Interruptions)

(At this stage, Shrimati V. Sathyabama and some other hon. Members came
and stood on the floor near the Table.)
... (Interruptions)

T JTEAET © AT R0, 8 (A~ vl R ST IRiTer el Ty o
g3 & | JEfy qrer Hecaqyf &, oifch 3 foTq riaTe! 5 cuae STerT aff-ar &
& | 5 Tl ofY ToRTeT TR T FoT b SIAfT U T8l 1 & |

....(TFHT)
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12 02 hrs
PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, Papers to be laid on the Table.

... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF PLANNING AND

MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (RAO INDERJIT SINGH): I beg to lay on the Table a copy each
of the following papers (Hindi and English versions) under sub-section (1) of
Section 394 of the Companies Act, 2013:-
(1) (i) Statement regarding Review by the Government of the working of
the Fertilizer Corporation of India Limited, New Delhi, for the year
2016-2017.
(i)  Annual Report of the Fertilizer Corporation of India Limited, New
Delhi, for the year 2016-2017, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 8989/16/18]
(2) (i) Statement regarding Review by the Government of the working of
the Hindustan Fertilizer Corporation Limited, New Delhi, for the year
2016-2017.
(i)  Annual Report of the Hindustan Fertilizer Corporation Limited, New
Delhi, for the year 2016-2017, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8990/16/18]
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AT I AR SRBTRET HaTerd § 57 T3 (4} HeuraTe Toi): Fered, §

fer=TforRea I |47 Ucel IR XETT § : -

(1) (YP) SIS A1 i REd US ¢ dey, T3 fSeet! & a¥ 2016-2017 &
aTfYep Ufcrae Pt Us Uity (Rt oI SIS FRpRUT) TAT eRGTURIAIT oy |
@ SSTT AT T R O ST Her, =18 fewett & af 2016-2017 &
PIIBRUT DT AROR GRT THIET T T UfeT (el TAT SRS JFaT) |

(2) SHH (1) ¥ IfcctRad Tl BT AT UeeT W I H gU e & HRur 9=
T foaRor (<t T SRS FRHR) |

[Placed in Library, See No. LT 8991/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(SHRI ARJUN RAM MEGHWAL): On behalf of Shri Kiren Rijiju, | beg to lay
on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Disaster Management, New Delhi, for the year
2015-2016, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Disaster

Management, New Delhi, for the year 2015-2016.



27.03.2018 11

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 8992/16/18]
(3) A copy of the Border Security Force, Medical Cadre, Group ‘C’  Posts
(Combatised) Recruitment (Amendment) Rules, 2018 (Hindi and English
versions) published in Notification No. G.S.R.212(E) in Gazette of India
dated 8" March, 2018 under sub-section (3) of Section 141 of the Border
Security Force Act, 1968.
[Placed in Library, See No. LT 8993/16/18]
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(SHRI ARJUN RAM MEGHWAL): On behalf of Shri Babul Supriyo, | beg to lay
on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-
@ (i) Statement regarding Review by the Government of the working
of the HMT Limited, Bangalore, for the year 2016-2017.
(i)  Annual Report of the HMT Limited, Bangalore, for the year
2016-2017, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8994/16/18]
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(b) (i) Statement regarding Review by the Government of the working
of the Rajasthan Electronics and Instruments Limited, Jaipur, for
the year 2016-2017.
(i) Annual Report of the Rajasthan Electronics and Instruments
Limited, Jaipur, for the year 2016-2017, along with Audited
Accounts and comments of the Comptroller and Auditor General
thereon.
(2)  Two statements (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 8995/16/18]
3) () A copy of the Annual Report (Hindi and English versions) of the
Fluid Control Research Institute, Palakkad, for the year 2016-
2017, along with Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by
the Government of the working of the Fluid Control Research
Institute, Palakkad, for the year 2016-2017.
4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 8996/16/18]
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Py 3R fpa™ Feawr Gaeg F g 7 (SR Feom ) wRiedT,
fT=TeTREd = 4T Iool WR Wl § -

(1)

(2)

)

()

()

(Th) PR IfFdTdheaR IFATRET, T8 & a9 2015-2016 & a1 UfdeT
T T Tfer (fawat T TSI HEERUT) TAT IRATIRITEIT ol |
@) PR JFdTheoR JATRST, T8 &b Iy 2015-2016 P PRIBRT P
IROR GRT THIET T T U (e TUT SRS HLDHR0T) |
Suh (1) H SfeeTRad ual @l T et R G H §Y fere & PRI a2
T foaRor (&<t T2 SRS FR) |
[Placed in Library, See No. LT 8997/16/18]
HUT AT, 2013 6 IRT 394 B IU-YURT (2) F 3T AR o=
T Th-Tdp TfeT (Bl eI RIS FHR) -
(Th) IRT 7T ATZARCTD STATHE PHIARIA fofiies, diatdrar & ay 2016-
2017 o DRIDBRUT DT TRDR GRT FHIE|
@) I T AgaReId STayHe HuRye fafies, dieidar &1 af
2016-2017 T dTfSiep Hfcida, ATTORIET ol oI I R {+1eh-
AEICTETIRI& & feeforT |
[Placed in Library, See No. LT 8998/16/18]
(Tp) Mar Hic i fafics, qoe & af 2015-2016 & HRIGROT 6HY
RN GIRT FHIET |
@) Mar Hie T s, yoursht @1 a¥ 2015-2016 &I a1 Hfde,
ORITORIEIT o oI I WR I eh-HeTeIaRIarh &l fewforT |
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(4) SHH (3) ¥ IfectRad Tl DT FHT UeeT W & H gU fder=a & HRur &=
aTel &Y fIavur (faw< eI SRS Famu) |

[Placed in Library, See No. LT 8999/16/18]
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12 04 hrs

MESSAGES FROM RAJYA SABHA
SECRETRY GENERAL: Madam Speaker, | have to report following messages
received from the Secretary General of Rajya Sabha:-
(i) ‘I am directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on Friday, the 9" March, 2018 adopted the following Motion in regard to

the Committee on the Welfare of Scheduled Castes and Scheduled Tribes:-

“That this House resolves that the Rajya Sabha do join the
Committee of both the Houses on the Welfare of Scheduled
Castes and Scheduled Tribes for the term beginning on the 1%
May, 2018 and ending on the 30" April, 2019, and do proceed to
elect, in accordance with the system of proportional representation
by means of the single transferable vote, ten Members from
amongst the Members of the House to serve on the said
Committee.”

2. | am further to inform the Lok Sabha that in pursuance of the above
Motion, the following seven Members of the Rajya Sabha have been duly

elected to the said Committee:-

Shri Shamsher Singh Dullo

Shri Ahamed Hassan

Shri P.L. Punia

Shri D. Raja

Shri Amar Shankar Sable

Mahant Shambhuprasadji Tundiya

N O Db~

Shri Ramkumar Verma
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3. | am also to inform that in order to fill up the remaining three vacancies
in the Committee, the election process will be initiated during the next Session

of Rajya Sabha.’

(i) ‘1 am directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on Friday, the 9" March, 2018 adopted the following Motion in regard to
the Committee on Public Undertakings:-

“That this House concurs in the recommendation of the Lok Sabha
that the Rajya Sabha do agree to nominate seven Members from
Rajya Sabha to associate with the Committee on Public
Undertakings for the term beginning on the 1% May, 2018 and
ending on the 30" April, 2019, and do proceed to elect, in such
manner as the Chairman may direct, seven Members from
amongst the Members of the House to serve on the said
Committee.”

2. | am further to inform the Lok Sabha that in pursuance of the
above motion, the following six Members of the Rajya Sabha have been
duly elected to the said Committee:-

Shri Pratap Keshari Deb

Shri Naresh Gujral

Shri Mohd. Ali Khan

Shri Shamsher Singh Manhas
Shri Ram Vichar Netam

Shri A.K. Selvaraj

2B o o
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3. | am also to inform that in order to fill up the remaining one vacancy in
the Committee, the election process will be initiated during the next session of

Rajya Sabha.’

(i) ‘1 am directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on Friday, the 9" March, 2018 adopted the following Motion in regard to
the Committee on Public Accounts:-

“That this House concurs in the recommendation of the Lok Sabha
that the Rajya Sabha do agree to nominate seven Members from
Rajya Sabha to associate with the Committee on Public Accounts
for the term beginning on the 1% May, 2018 and ending on the 30"
April, 2019, and do proceed to elect, in such manner as the
Chairman may direct, seven Members from amongst the Members

of the House to serve on the said Committee.”

2. | am further to inform the Lok Sabha that in pursuance of the above
Motion, the following five Members of the Rajya Sabha have been duly elected
to the said Committee:-

Prof. M.V. Rajeev Gowda
Shri Bhubaneswar Kalita
Shri Shwait Malik

Shri Narayan Lal Panchariya
Shri Sukhendu Sekhar Ray

o bk~ wbh =

3. | am also to inform that in order to fill up the remaining two vacancies in
the Committee, the election process will be initiated during the next session of

Rajya Sabha.’
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(iv)  ‘In accordance with the provisions of rule 127 of the Rules of Procedure
and Conduct of Business in the Rajya Sabha, | am directed to inform the Lok
Sabha that the Rajya Sabha at its sitting held on the 22" March, 2018 agreed
without any amendment to the Payment of Gratuity (Amendment) Bill, 2018

which was passed by the Lok Sabha at its sitting held on the 15" March, 2018.’
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12 04 % hrs
STATEMENT BY MINISTER
Status of implementation of the recommendations contained in the 288"

Report of the Standing Committee on Human Resource Development on
Demands for Grants (2017-18), pertaining to the Department of Higher

Education, Ministry of Human Resource Development*

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION (DR.
SATYA PAL SINGH): | beg to make a statement regarding the status of
implementation of the recommendations contained in the 288" Report of the
Standing Committee on Human Resource Development on Demands for
Grants (2017-18), pertaining to the Department of Higher Education, Ministry

of Human Resource Development.

* Laid on the Table and also placed in Library, See No. LT 9000/16/18
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...(cTaE)
AT 3TEYET : TSI S, Y Ty |
...(TIE™)
AT 3TETET : AU JTcT FATS T8l < 381 & |
...(TIE™)
A1 3TeT &l : U4 7181 4 8 | You cannot do like this.
...(F9ETA)
A AfeABTST TS (TerTH): TG STEGEl S, AT BDif-hed HeT g BT &b fo1g
50 AT B A1RY, JBT 50 A SATET AT & | B9 AT I T81 WRT I8 &, 89 =] A b

fory IR 8, 891 11 Bif-ohew A1 5a AT & 1. (gaer)

HON. SPEAKER: | cannot do like this. How can | proceed?
... (Interruptions)

TR 3R IR T3 AT WA i T3 (37 SIPHR): A1 Teer S,
31 fUseT 15 AT & AMAR FeehT 3T T 8, WP BT 3R AL dret
P 3SR Hred TR &t A DT B | ... (TIeT)

A ARDR FaT & ol TR & | TgT oY 89 PI-hsd 7 3R TR | pifFthed
& |...(TIE) H BRI BT ST &I dHeT AT foh 319 T8 8Tt 81 7T & {3 TeArsed
ff B a9 70 & 3R dic e d o B a9 0§ | ... (c¥agrH) 39 Al
PI-hed H1 b g H WY {USeT ] & ¢ & | ST i AT T8l X&l, Hofet uret
97 b &, SAITY TS SiT T AT BT =1 |

& AT & IR A Tl el & foq TR € 1...(TaeT™)

T 3TeeT : & 1T, 98 8l 7T |

....(cTgET)
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12 07 hrs

OBSERVATION BY THE SPEAKER
Notices of Motion of No Confidence

HON. SPEAKER: Hon. Members, | have received notices of Motion of No
Confidence in the Council of Ministers from Sarvashri Thota Narasimham,
Mallikarjun Kharge, Y.V. Subba Reddy, P. Karunakaran, Mohd. Salim, N.K.
Premachandran, Srinivas Kesineni, P.K. Kunhalikutty, Kinjarapu Ram Mohan
Naidu, Jayadev Galla, Asaduddin Owaisi, P.V. Midhun Reddy and Jose K.
Mani.

... (Interruptions)
HON. SPEAKER: | am duty bound to bring the notices before the House.

... (Interruptions)
HON. SPEAKER: Please go back to your seats. | cannot do like this. Unless
the House is in order, | will not be in a position to count the 50 Members who
have to stand in their assigned places so that | can ascertain as to whether the
leave has been granted or not. Therefore, | request all of you to go back to
your seats.

... (Interruptions)
HON. SPEAKER: This is not the way. Please put down your placards. This is
not the way. | am sorry to say this. Please go back to your seats.

... (Interruptions)
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HON. SPEAKER: Since the House is not in order, | will not be able to bring the
notices before the House.
... (Interruptions)
HON. SPEAKER: | cannot do anything. Please go back to your seats.
... (Interruptions)
HON. SPEAKER: The House stands adjourned to meet again on Wednesday,

the 28" March, 2018 at 11.00 a.m.

12 09 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, March 28, 2018/Chaitra 7, 1940 (Saka).
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